APPOINTMENT OF LEGAL CONSULTANTS IN ARCHAEOLOGICAL SURVEY OF INDIA

Archaeological Survey of India intend to engage one Junior Legal Consultant for its
office at 24, Tilak Marg, New Delhi on full time contract basis. The minimum requirement for
the Junior Legal Consultant is experience of legail practice in a Court of Law or in any
reputed law establishment for 05 years respectively. The consultants would require dealing
with all legal matiers of ASI including coordination of all court cases, legal advice in all court
cases, drafting of reply/ affidavit and monitoring of cases. They are also to interact with
Ministry of Law, Government counsels/ Court officials and others. A consolidated
remuneration of Rs. 35,000/- per month will be payable. Details of requirement may be seen
on AS| website www.asi.nic.in. Interested lawyers may apply in the prescribed format to

Director (Administration), ASI, 24, Tilak Marg, New Delhi-01 within 15 days from the date of
publication of advertisement.

(Tara Chandar)‘ég\w‘i
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Duties of Junior Legal Consultant:-

VI,

Supervising/ monitoring all court cases.

Drafting/ framing/ processing, parawise replies application related to court
cases.

Interacting with field officers in connection with court cases.

Maintaining register/ record related to court cases.

Assisting Senior Legal Consultant and other higher officers of ASL

Any other legal work allotted.

Monitoring of AS| Court cases online on LIMBS Portal.



